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Present : Hon'ble Mr.ustice S.N.Mallick, Vice—Chairman 
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KRISHNENDU MUKHERJEE 

'is 

UNION OF I'DIA & ORS. 

For the applicant : Mr.R.K.De, counsel 
r.R.K.oychohury, counsel 

Nr.D.P.thattacharjee, counsel 

For the respondents: Mr.P.K.Arora, counsel 

on : 12.3.98 	 Order on : 12.3.98 

OR D E R 

S.N.aUic 1 JC 

Heard both the parties. The id. counsel for the petitioner 

sumits that he does not want to proceed with the matter. The applica—

tion is thus rejected For issing not pressed. No order as to costs. 
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